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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
EIGHTH ' SESSION

BULLETIN PART- I
January 31, 2023

No. 341

A list of Official Legislative Business, in the.order of proirity, to be
transacted during the Eighth Session of the Fifteenth Kerala Legislative
Assembly, furnsihed by the Law Department. is reproduced below for
mfonnauon of the Members:- -

I BILLS PENDING IN THE LEGISLATIVE ASSEMBLY WITH

THEIR STAGES

The Kerala Public Health Bill, 2021 (Bill No.77) { The bill was introduced in|
ﬂlemrdSessmnofﬂleFlfteenthKeralaLeglslanveAsemblyandlsmﬂm
consideration of a Select Committee.)

The Kerala Livestock and Poultry Feed and Mineral Mixture (Regulation of,
Mamufactare and Sale) Bill, 2022 (Bill No.128) ( The bill was introduced in’

consideration of a Select Committee.)

~ {the Sixth session of the Fifteenth Kerala Legislative Assembly and is in t‘ne’

The Kerala Co-operative Societies (Third Amendment) Bill, 2022
(Bill No.151) ( The bill was introduced in the Seventh session of the Flfteenth i
Kerala Legislative Assbly and is in the consideration of a Select - |

Committee.) |

BILLS PUBLISHED BUT NOT INTRODUCED IN THE |
LEGISLATIVE ASSEMBLY '

The Kerala Co-operative Societies (Amendment) Bill, 2021 ( Bill No.38)

The Payment of Salaries and Allowances (Amendment) Bill, 2022 (Bill
No.107)

The Kerala Public Service Commission (Additional Punctions as respects +
certain Corporations and Companies) Amendment Bill, 2022 (Bill No.108)

The Kerala Motor Transport Workers' Payment of Fair Wages (Amendment)




Bill, 2022 (Bill No.142 )

The Sree Pandardvaka Lands (Vestmg and Enfranchlsament) Amendment Bill,
2022 (Bill No.143 )

The Kerala Public Service Commission (Additional Functions as respects
certain Corporations and Compames) Th1rd Amendment ‘Bill, 2022 (Bill

No.144) -

The Kerala Municipality (Amendment) Bill, 2022 (Bill No.145)

The Kerala Panchayat Raj (Amendment) Bill, 2022 (Bill No.146 )

The Kerala Dairy Farmers' Welfare Fund (Amendment) Bill, 2023
(Bill No.156 )

A.M. BASHEER,
SECRETARY.
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